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pleased to state : 

(a) whether an agreement for economic 
cooperation exists with Egypt ; and 

(b) if so, the specific projects which have 
been set up so far ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) :(a) There 
is no bilateral agreement on economic coopera-
tion with Egypt but there is a Trip:utite 
Agreement on Trade Expansion and Economic 
Cooperation between India. Egypt and Yugo-
slavia. 

(b) No specific project has so far been 
set up with Egypt under the Tripartite Agree-
ment. 

Report by U.N. Committee for Dcvt>lopmmt 
Planning on Joboricnted Economic Policy 

of Developing Countries 

181. SHRIC. T . DHANDAPANI 
SHRI GIRIDHAR GOMANG:): 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(a) whether U.N. Committee for Develop-
ment Planning has stated that jobs for the 
unemployed and a minimum income to assure 
decent living standard must become the over-
riding objective of econmic policy of the 
developing countries ; 

(b) if so, whether India has examined the 
report : and 

(c) If so, other points mentioned in the 
report ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : The 
United Nations Comrr.ittee for Development 
Planning, in its report of the 8th Sessio n, 
which was held from lOth to 20th April, 1972, 
concentrated mainly on various aspec~s 

connected with mass-poverty and unemploy-
ment. The Committee has pointed out that 
the aim, in the case of developing countries, 
should be to link up mobilisation of idle 

labour as far as possible with measures for 
increasing production and, even more, for 
rai sing the rate of accumulation. The Com-
mittee lays stress on the e limin ation of un-
employment and under-emploment in develop-
ing countries. 

(b) Yes, Sir. 

(c) The keynote of the n;port of the 
Committee on Developing Planning is the 
urgency of finding soluti ons to problems of 
mass poverty. The Committee's del iberations 
on employment policy and the strategy against 
poverty, expressed as they are in general 
terms, Jay emphasi s on tr.1nsformation of 
institutional framework, p romo t ion of labour 
incenti ve techniques, polic ies relating to re-
duction in income: dispar ities, shifts in 
produc t-mix in favour of goods of mass-
consumption , public construction programmes 
to absorb unemployed labo ur, etc. In addi -
tion, the Committee has obse rved (i) that 
developing countri~s must mo ve the ir poverty 
red uction ancl employment goals frvm the 
periphery to wards the c?ntrc: of develop ment 
plans; (ii) that they must become as con-
cerned with income and outpu t distribution 
as with income and output generation ; and 
(iii) sectiorr of the po pul at ion \\-hose consump-
tion standards do not meet a minimum 
level of Jiving, consi>tent with human dignity. 
should be identified . 

Impl('lucnta t ;on of \Vest Bengal 
Jute Agreement 

1632. SHRI MOHAMMt\D ISMAIL: 
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state: 

(a} whether some jute mill-owners out-
side West Bengal have no t yet implemented 
the West Bengal jute agreement ; 

{b) if so, tl1e steps taken by Government 
to persuade the employus to give effect to the 
agreement ; and 

(b) the names of the factories outside 
West Bengal wh ich have not implem~ntcd the 
agreement fully ? 

THE MI N ISTER OF LABOUR AND 
REHABILITATION (SHIH R. K. KHADIL-
KAR) : a) to '(c). Pre, umbly the reference 
is to tb~: Jute Agreement signed by the parties 




